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CENTRAL AOrniNISTRATIUE TRIBUNAL
PRINCIPAL BENCH ; NEU DELHK

O.A,Na. 1264/89
Neu Delhi this 25th Day of March 1994

The Hon'bls nr. J.P® Sharma, Flember (3)
The Han'bis Mr. B.K. Singhj Member (A)

Shri A.K, Singh, IPS
Son of Shri n.B. Singh,
Resident of D 11/345 1/inay ' "^arg,
New Delhi

Presently posted as DIG Level I j
Director of Uigilance & Security,
Delhi Electric Supply Undertaking,
Rajghat Poueryouse,
Nsu Delhie ... Applicant

(By Adv'ocate s None)

l/ersus

1, The Secretary,
Ministry of Home Affairs,
Go\/ernmant of India,
Neu Delhi,

2»Shri P»S. Baua,
Inspector General of Police
Arunachal Pradesh,

Itanagar®

3. Shri Rajendra Mohan,
Additional Commissioner of Police,

(Administration) I
Police Headquarters,
lap. Estate,
Neu Delhi

4. Shri Prakash Singh,
Additional Commissioner of Police (Operations),
Police Headquarters,

I«P. Estate,
Neu Delhi.

5. Shri T.R. Kakkar,
Daputy Sinspector General of Police,

C/o Commissioner, Delhi Police,
I.P. Estate,
Neu Delhi.

6 . Shr iS P Kumar,
I.G. (Prison),
Tihar 3ail,
Neu Delhi, Respondents

(By Advocate: Shri M.L. Uerm-a)
OR D E R (ORAL)

Hon'bis Mr, J.P. Sharma, Member (J)

The application is dismissed for non-prosecution.

(B,Kr^p^arrr^h) (3.P. Sharma)
Member(a) MRmbsr(3)

•K^Mittal^


